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F.No.200/102/86~IT(R1)
GOVERNMENT OF INDIA
MINISTRY OF FINANCE

( DEPARTMENT OF REVEWRUE )

BUBLISHED IN PART 1T SECTION 3(ii) of THE GAZETTE OF INDIA

NEW DELHI: THE 28th douamber, 1988,

"NOTIFICATIUN
INCOME-TAX)

No., JodY (F.No.200/102/86-1T(A1): 1Inm exercis
conferred by clausme (ii) of sub-section (17) d
the Income~-tax Agct, 1961 (43 of 1961), ths Cej
hereby notifies 'Nirwachan Kshetra Bhatta' (Cg
received by the Members of the Uttar Pradesh §

to the axtant of Rupees six hundred per month
of the said clause,

- 3.

s pf the pouers
f Section 10 of
tral Government

tate Legislaturs
for the purposas

2, This notification shall have effect |from the first day
of April, 1986. |
ek
Ssal of
_ ( ROSHAN |SAHAY )
UNDER SECRETARY TO THE GQUERNNENT 3F INDIA

To

The Manager,

Governmant of India Press,

Ring Road, Mayapuri Industrial Area,
{Near Rajouri Garden), Nesw Delhi.

Copy to =~

1. All Commissionars of Income-tax.

2. Directors of Ins.(IT)/{R&S)/(P&PR}/AInv.), Neuw) Dslhi.
Dirbctur-of Training, IRS, National Academy of Direct Taxes,
Staff College, Nagpur (5 copiss), Jd o

4, Director of 0&M Services(Income-tax) Istkflonr, Alyan=g=
Ghalib, Mata Sundri Lane, New Delhi (5 copies). _

5, All Officers and Sections of I.T.Wing of €§B.P.T.,Neuw Delhi,

6. Comptroller & Auditor Gensral of India, Ney Delhi{20 copies),

7. Bulletin Section of Dte. of Ins.(RS&P), Nasy Dblhi (5 caopies).

8, Shri.P.K. Kartha, Joint Secretary, Ministry of bu, Justice

and Company Affairs(Deptt., of Lagal Affairs

6 Mrs,V,
SECTH

) ,! Naw Delhi.

RAMAKRISHNAN )
ON| GFF ICER,

IT(AY

) SECTION.

nstituency Allowance)



